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Counsel for the Respendents: :  Mr. N.Y.Raghava Reddy

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYODERABAD BENCH HYDERABAD
D.A.NO,162/97

Batueen: T Date of Order: 18,2.97
JsDali Naidu e |
deeApplicant
And

u

15 Sub Divisiomal Inspector,{Postal),
Srikakulam (East), Sub Dlv1sian,
Srikakulam.

24 MsBivakara Rao, Neuly kppbbﬂted EDMC,
Devadi {Vill & Post), Narsannapeta(Mendal),
Srikakulam Districts

3.,The Resgional Pgstmaster Gensral,
\fisakhapatnam,

Ge.Respondents.:

Cousnsel far the Applicant : Mr.B:Appa Rae

CCORAM:

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)
THE HON'BLE HRI B.S.JAI PARAMESHWAR : MEMBER (@)

THE TRIBUNAL MADE THE FOLLOJING DRDER:

This O.A. is filed challenging the appointment o
Shri M,Divakar Rao es EONMC, Dsvadi Post & Villags, Naresanpapeta
Mandal, Srikakulam Oistricti The learnad counsel fer the
applicant submitted that he is withdrawing thls 0. A. Hance
the BJ & is dismigssd as withdraunj ’
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0.A.NB.162/97

Copy te:

o

1, The Sub Divisional Inspector (Postal)
Srikakulam (East), Sub Divisien,
Srikakulam ' .

24 M.Divakera Rap, EDMC, Davadi (1ill & Pest),
Narasannapeta(maudals, Sprikakulam Bistrict.

3¢ The Regional Postmaster Ganeral,
\tisakhapatnam, v

45 One copy to Mr,B.Appa Rao, Adwocate,
3~4~-863, Barkatpura, Hyderabad. '

5. One gopy to Mr.N:V,Raghava Reddy, Addl.CGSC,
CAT,Hyderabad,

64 One copy to Library,CAT,Hyderabad,

7+ Onae duplicats copy.
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TYPED gY CHECKED BY

ZOMIARED 3Y "APRROVED BY S

TAE CENTRAL "OMINISTRATIVE TRIBUNAL

HYDER:3:D 3INCH: HYDERLEAD
THE HON'S.E SHRI RIRANGRA AN: M(A)
AND .
' THE HON'BLE SHRI 8:5.31 PARAMISHJAA:
. | m(a) .
- . DATED: }gf Qj 93 .
{ Lt
Brder/Judgement B

R.P/C.R/MA RO,

in

L’J.F\ -NO. jé Q//C?’q'_

AND INTZRIM DIRZCTIONS .I55U:D

DISP0:D o7 yITH DIRECT IONS
DISMISSED .

550 A5 WITHDRAWN

FOR DEFIULT
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